I TEM NO. 1 COURT NO. 8 SECTI ON | VA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition for Special Leave to Appeal (Civil) No(s).26197-26200/2008
(From the judgenent and order dated 18/01/2008 in WP No.1873/2003,
order dated 18/01/2008 in WP No.1878/2003, order dated 18/01/2008 in
WP No. 310/ 1999, order dated 18/ 01/2008 in WP No.2101/2003 of The
H GH COURT OF M P AT GMALI OR)
RAKESH SHARMA & ORS. Petitioner(s)
VERSUS

STATE OF M P. & ORS. Respondent ( s)
(Wth appln. for perm ssion to inplead the name of applicant and
perm ssion to file additional documents and substitution and
substitution of deceased petitioner and c/del ay in filing
substitution and for substituting names of the petitioners)
(For final disposal)

Dat e: 24/08/2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN
For Petitioner(s) M. Sunil GCGupta, Sr. Adv.

M s. Ni sha Bagchi , Adv.
M s. Anupam Sri vast ava, Adv.
M. Vikas Meht a, Adv.

For Respondent (s)/
Muni ci pal Cor pn.

K. K. Venugopal , Sr. Adv.
Raj i v Dhawan, Sr. Adv.

M P. Jha, Adv.

P. D. Bi dua, Adv.

Ram Ekbal Roy, Adv.

Har shvar dhan Jha, Adv.

SSSS5S

State of MP. M . Vi kas Upadhyay, Adv.
M. B.S. Banthia, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Delay in filing substitution of deceased
petitioner No.43 is condoned.

|.A Nos. 49, 54 to 64 are all owed.
... 2/ -
1 2:

M. Sunil Qupta | earned senior counsel for the
petitioners comenced his argunents at 10.35 a.m and

concluded at 2.25 p.m Thereafter M. K K
Venugopal , | earned senior counsel appearing for the
respondent made his subnissions from2.25 p.m to
3.10 p.m Then Dr. Raj eev Dhawan | earned seni or

counsel made his subm ssions from3.10 p.m to 3,30
p.m Thereafter, M. Vikas Upadhayay | earned counsel
appearing on behal f of State argued about 5 m nutes.
Then M. Sunil Gupta, |earned senior counsel nade his
reply submi ssions from3.30 ppm to 4.00 p.m

Hear i ng concl uded.



The Court reserved its verdict.

[ Usha Bhar dwaj ] [ Savita Sai nani ]
Court Master Court Master



